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(c) the reasons for the delay in un-
dertaking works? 

The M!;nlster of Health and FamUy 
Planning (Dr. Sushlla Nayar): (a) 
Ro. 48.44 lakhs. 

(b) and (c). The required informa_ 
tion is being collected from the Gov-
ernment of 'l'ripura and will be laid 
on the Table of the Sabha as soon a. 
available. 

Scholarships lor Girl MedicO!! 

408. Shrl Dharma1lnpm: Will the 
Minister of Health and Family Plan-
nlnl be pleased to state: 

(n) whether it is a fact that Gov-
ernment have formulated a scheme 
to award a monthly scholarship to an 
girl medicos; 

(b) if so, the main features of thl. 
scheme; and 

(e) when it is likely to be intro-
due'cd? 

The Minister of Health and Family 
Planninl (Dr. Sushlla Nayar): (a) an<l 
(bl. A scheme to award 500 scholar-
ships each of Ro 100 per month every 
year to women medical students· un-
dergoing M.B.B.S. Course has been 
prepared. The students will be requir-
ed to execute a bond to serve in the 
Family Planning & Maternity and 
Child Health Programme under the 
Central/State Governments for a 
period equal to the period for which 
the scholarship is received by them. 

(c) The scheme has already been 
Introduced. 

PenslOll Rnles 

&09, Shri Kajrolkar: Will the Minbl-
ter of Finance be plcased to state: 

(al whether it is n fact that a large 
nurnb('r of Central Government ser-
vants entered Government service 
during the last War at an age below 
18 years: 

(h) whether it is also a fact that 
u'!\der the eXISting penslDn rule., 
lervice render-rt until the &tlt:tlrlment 

Df the age of 18 years is not counted 
for the purpose of grant of pension; 
and 

(c) whether Government prD_ 
to consider a change in the pensioa 
Tujes to admit of such GovernmeDt 
service also as qualifying service far 
the purpose of grant of pension? 

The Minister of Finance (SlId 
Sachlndra Chaudhuri): (a) ~l i.e infor-
mation is not rt:adily availlil;h:. 

(b) Yes, Sir. 
(c) No, Sir. 

Kanjirapnzha lrriration Scheme 

410. Shrl P. Knnhan: Will the 
Minister of lrriration and Power be 
pleased to state: 

(a) whether any allocation has beeD 
made by the Kerala Gov~rnmenL to 
complete the work of K.hllcapl:zha 
Irrigation Scheme in Palili,at distriel 
during the just year of ~he Fourtb 
Plan; 

(C) if so, amount sancti,,,,,,'" and 

(c) if '!lot, the reasons th(~rcfor? 

The Minister of lrription ... 
Power (Shr! Fakhruddin Ahmed): (a) 
The GDvernment of Kerala have ~ 
posed an Dutiay of Rs. 2 lakhs tar 
Kanjirapuzha IrrigatiOn Project far 
the year 1966-67. 

(b) and (c). The amounts .anc_ 
ed will be known after the budget far 
1966-67 has been approved by Parlia-
ment. 

CORRECTION OF Ar..SWEfi TO 
U.S.Q. No. 837 re. WATER AN]) 
DRAINAGE SCHEME FOB 
COCHIN 

The MiDlster 01 Health and F.....,. 
Plannlnr (Dr, Snshila Nayar): For tile 
the reply given on the 18th NDvem-
ber, 1965 to Unstarred Question KG. 
007 substitute the follDwing reply: 

(a) Ro. 39.8 Clore •. 
(b) Yes. 
(c) This has n<>t yet been decldeIJ. 




